REVISED
AR AT ATARTT, HITHTAT & F G151 FT T57

CONSTITUTION OF ITAT KOLKATA ZONE

(10/08/2026 TO 14/08/2026)

grefare/ Witas/ 9T ATeas &
In Hybrid/Physical/Virtual Mode

[fReT= 14/08/2026 (FATT) THT, THT, FATET, STH, ATE=A]
[14/08/2026 (Friday) M.A., S.A., Clubbing, E.H. Applications]

LiE]
Bench

LI
Constitution

g =&
Court Room

Guwahati

Shri D R L Reddy, Vice-President (KZ)
&
Shri Laxmi Prasad Sahu, AM
[ At10.30 am ]

Cuttack

Shri D R L Reddy, Vice-President (KZ)
&
Shri Laxmi Prasad Sahu, AM
[ After "Guwahati” Bench |

Kolkata
Old Appeal
Cases

Shri D R L Reddy, Vice-President (KZ)
&
Shri Laxmi Prasad Sahu, AM
[ After "Cuttack” Bench ]

A

Shri Rajesh Kumar, AM
&
Shri Pradip Kumar Choubey, AM
[ At10.30 am ]

Shri Rajesh Kumar, AM
&
Shri Pradip Kumar Choubey, AM
[ After “A” Bench |

Shri Yogesh Kumar US, J]M
&
Shri Rakesh Mishra, AM
[ At10.30 A.M.]

SMC

Shri Yogesh Kumar US, M
&
Shri Rakesh Mishra, AM
[ After “C” Bench |

Shri Pradip Kumar Choubey, JM
&
Shri Rakesh Mishra, AM
[ After “B” Bench ]

Ranchi

Shri Ratnesh Nandan Sahay, AM
&
Smt. G. Rajani, JM
[ At10.30 A.M. |

Physical at
ITAT, Ranchi

Note : Patna Bench will not function during this week.
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